4735 Written Answers

THE DEPUTY PRIME MINISTER AND
MINISTER OF FINANCE (SHRI MORARIJI
R. DESAJ) : (a) Financial implications of the
recommendations made by the Joint
Committee of Parliament on the Salaries and
Allowances and other Amenities to Members
of Parliament have not yet been worked out.
The detailed calculations would require
consultation ~ with  various  Ministries
concerned with the recommendations and the
financial implications cannot, therefore, be
immediately given.

(b) If cent per cent neutralisation calculated
at the lowest of the existing pay ranges, is
given at the average of index 205, to which
the current rates of dearness allowance are
related, to Central Government employees
drawing pay below Rs. 500 p. m., the
additional annual expenditure would be of the
order of Rs. 102 crores.
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t [HOSPITALS IN BIHAR
1394. SHRIJ. P. YADAV ;
SHRI N. K. SHEJTWALKAR :

Will the Minister of HEALTH, FAMILY
PLANNING AND URBAN
DEVELOPMENT be pleased to state :

(a) the number of hospitals without
doctors, compounders and nurses, res-
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pectively, in the State of Bihar and the sxeps
taken to complete their strength; and

(b) the number of hospitals in that State
with X-Ray facilities, the number of those
hospitals where X-Ray machines are out of
order; the number of hospitals which have
asked for such machines; and by when such
machines will be supplied to them?]

vareey, e frotan st s fewm
Fama ¥ 399 (SR Ao Ao ¥@) ¢
(%) 1T (&) =47 OFA %1 97 GFr
1T FqT G2 TT T AT ATAAT |

t [THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH, FAMILY
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHY) : (a) and (b)

The information is being collected and will be
laid on the Table of the Sabha.]

[MunicipAL CORPORATION, PATNA

1395. SHRIJ. P. YADAV :
SHRI N. K. SHEJWALKAR :

Will the Minister of HEALTH, FAMILY
PLANNING AND URBAN
DEVELOPMENT be pleased to state :

(a) what is the nature of the mis-
appropriation or embezzlement involving
lakhs of rupees, that took place in the
Municipal Corporation, Patna; and

(b) what action is being
Government in this regard?]

taken by

t[ ] English translation.



